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WW fit?)may NATIONAL COMPANY LAW TRIBUNAL

w a? Eli’s
#- r-fi xii animal, vfld‘l «r

6“ Floor. Bloc
mu Complex, Lod ‘Ruad,
T: Rail/New Delhi 1 W003

iam/ Dated’ 3D‘"Janualy 2019

ORDER
Thcrc shall be Special Ucncll BK chi Delhi on 7 2010 & 3.2,2m9 |0 amend |he mailers

Imed helm m Deepu V1 ukesh, Member (Judicial). lhc special Bench shall cempme ul-

Suck 1 HIV T New Delhi
1. c lefJusllceshri MVI Kumurimaldenl
2. ShriPradccpk.Scth emberaechmcal)

Hon'blc Presidcnl and Shri Pradeep R. Selhi. Member (Techiilcil) shall am lake me
mailers of Pnllicipal Bench and [lien atlcnd mauers liswd helure me Dr Dccpli Muixcsh. Member
(Judicial).

The lesllluuull ci‘laeneh is as per <cciion 419 (3) who Companies Act, 2m 3

Tim l3 m pmwl modification of Order of chn number dmed l.l,20l9 for 7,: 20w x
3.2 2019 only,

(ShiM1 his

Repslmr‘Mu
Telephone: 24363451

('Llhes with he approval ochn'blc Plesldcu

1 P510 Ilnn‘ble Pm<iden|,Nu\ionuIConn-mil) Lam TrlhunaLVexx Delhi.
2 [Ion’ble Members, National Compull) l aw Trlhunal
3 Officers of Nflucnal Company Law Tilhunal. Pvlncipal Bench, Neu Delhl Klllkam’Mumbai/

Chennai Ahmedabad AllahabadlBeilgaluru/Chandigarh Guwahau/Hldembad.
a. P5 in) Jolnl Seaman. (Sh. (iyancshwar Kumar Sing);Minislry of( orpuriite A aim New

Delhi.
S Nt LT web aile/ Notice Beam.
5 The InsululeofL‘harle'ed Accountantsnflndia. ITO, Ne“ Delhi
7, The Ymmule MCnmpany \ecrsulries erlmlia. ICSI. Hum: 22. imliiuihmul Area. Lodhl

Road, New Delhi 7 | man:
a The Illslimte or osl Accnunmms ofIlldia, (MA Rhauan. 3 Inatituuomfl Area, l (idhi Road.

NC“ [)th -| 10003
a. Commie Lam Adviser, 158. Basunl Enclaie. PlLlam Road. New Dellll7110057.
m, Taxman Allied Seniccs Lm , so 32. [\cw Rohlak Read. Delhi.
11 Hit All India Repm’ler Pu I Id I’D, 'R‘ Block. Delhi High Court. \lew Delhi.
13. Bar Council. Nov» Delhi/Mumbal


